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question has arisen about certain safe-
guards which some powers say. The
technical word used is safeguards.
We have not found agreement with
these views of some other countrie-..
The matter is still under discussion.

Shrl Hem Barua: May I know whe-
ther it is a fact that western countries
are reluctant to help India in ‘he
matter of atomic energy because of
India's reluctance to accept the right
of inspection of the International
Atomic Agency. If so, what are the
reasons for India's reluctance in 1c-
cepting the right of inspection?

Mr. Speaker: It consists of two

questions.

Shri Jawaharlal Nehru: As I have
said, it is a question of certain safe-
guards which they wish to lay down
for any country which deals with them.
There is no question of rcluctance.
We have had a good deal of help We
are having it. But, in this particular
matter, there is difference of opinion
which is being argued now. In the
main, it means that that two, three,
four powers, which are at present pro-
ceeding with the exploitation of atomic
energy, want to lay down rules that
othere should not go ahead except on
a line with them. Therefore, safe-
guards come in. We do not quite ac-
cept that argument. Of course, there
is no doubt that we are sufficicntly
advanred in India, ultima‘ely, to be
able to do this ourselves. Only it will
mean two or three extra years. We
want to avoid that and probably we
will come to agreement with some of
these powers.

Mr. Speaker: Next question. Shri
Harish Chandra Mathur,

Shri Harish Chandra Mathur: May
1 ask a question on this que:tion?

Mr. Speaker: No, no. I have called
his other question. I will allow him
more opportunities there.

Public Secter Undertakings

*522 Shri Harish Chandra Mathur:
Will the Minister of Commerce and
Industry be pleased to state whether
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Government have finalised their con-
sideration regarding the running of
Public Sector Undertakings parti-
cularly in respect of (i) form of orga-
nisation, (ii) pricing policy, and (lii)
accountability to Parliament?

The Minister of Industry (Shri
Manubhal Shah): The recommen-
dations of Krishna Menon Committee
on certain aspects of the Public Sector
Undertakings are under active con-
sideration.

Shri Harish Chandra Mathur: This
House was informed more thaa four
months ago that this entire question
is now ripe for decision and is before
the Cabinet, May I know what pro-
gress has been made during these four
months since it has been before the
Cabinet?

Shri Manubhai Shah: That is what
I have said.

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): I must confess that it is, if
I may say so, partly my fault—the
delay. As a matter of fact, it has been
considered by the Cabinet. Consider-
tion has begun and it is going on.
There is a big report on this subject
and we wanted to consider this fairly
carefully.

Shri Harish Chandra Mathur: As
this question regarding Standing Com-
mittee further been discussed with the
Chairman of the Rajya Sabha and the
Speaker of the Lok Sabha?

Shri Manubhai Shah: First, the
Cabinet hasg to take the decition aid
after that, all the necessary formali-
ties will be gone into,

Shri Kasllwal: The hon. Minister
said when he had occasion to preside
over a talk which was given by Mr.
Robson, a well known authority on
public sector undertakings, while the
question of accountability to Parlia-
ment was considered, he was of the
view that before the reports are sent
to Parliament, they should be exa-
mined by a panel of Chartered Ac-
countants and a panel of Economists.
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May I know whether the Ministry has
given any thought to this matter?

Shr{ Manubhal S8hah: We have given
considerable thought to this matter.
All our reports are examined, as the
House knows, by Chartered Accourt-
ants. What I also mentioned in that
speech was that efficiency audit for
the performance of these projects
should be undertaken. We are dning
it.

Shri Ramanathan Chettiar: May 1|
know whether the recommendation-
of the Estimates Committee in regard
to this matter will also be considered
in the Cabinet?

Shri Manubhal S8hah: It iz a co-
ordinated ang integrated approach to
the problems of public undertakings.
Not necessarily this particular com-
mittee's recommendation alone, but
everything allied to this problem will
b considered by the Cahinet.
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Shri Harish Chandra Mathar: Mauy
I know if very recently His Excellency
the Deputy Prime Minister of the
U.S.S.R. has made certain suggestions
regarding the running of our public
sector in respect of incentives and
pay structure, and if so, may I know
what is the reaction of the Govern-

ment?

Shri Jawaharia] Nehru: Yes, Sir.
This matter has been discussed by the
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Planning Commission with him at
some length and he has made very
valuable suggestions, among them
being, much greater authority belng
transferred to the undertakings. that
15, the Govermment interfering as little
as possible with their work, and
among them being—this is with refer-
ence to the previous question asked
by the hon. Member—in regard to ap-
pointments, etc, for them to be given
a good deal of freedom not to go
through the tortuous proces:es of the
Public Service Commission. You can-
not carry on a public undertaking
with effectiveness under the old ad-
ministrative routines of the Govern-
ment.

Mr, Speaker: Next question.

Shri Harish Chandra Mathur: 1
think the Prime Minister is mixing up
some suggestions made by American
authorities and others made by the
Deputy Prime Minister of USSR. 1
asked particularly about certain in-
centives for production and about pay
structure,

Shri Manubhal Shah: Mr, Kosygin
Rave us ideas of incentives. I had an
occasion to refer to it in the House
more than once in the last one year.
We have two Soviet experts already
with us now who have examined three
to four public sector undertakings.
More are being examined by them at
our request for evolving a scheme of
payment by results.

Dr. M. S. Aney: May I put one
question to the Prime Minister? Will
the Prime Minister explain what he
meant by when he sald that the
selection by the Public Service om-
mission was tortuous?

Shri Jawaharlal Nehrn: Yes, Sir.
Administrative work requires a par-
ticular approach which iz efficiently
given by the Public Service Commis-
sion. But, industrial undertakings
are supposed to require a different
kind of approach in regard to appoint-
ments etc. For instance, merit will
count much more than seniority of
<ervice. If a person ls good, he may
be given a high post straightaway
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which cannot normally be done in the
administrative service.

Shri Harish Chandra Mathur: Apari
from any suggestion by foreigners,
this very suggestion has been voiced
on the floor of the House by many
Members. There is nothing new
about this by the foreigners.

Shri Manubhai Shah: It is true the
House has shown great anxiety that
more and more autonomy should be
conferred on the working of public
undertakings.

Import of Cotton from US.A,

+
{ Shrimati Ila Palchoudhuri:
| Shri Morarka:
| Shri Nathwani:
| Shri T. B. Vittal Rao:
*524. Shri Osman All Khan:
<| Dr, Vijaya Ananda:
| Shri Ram Krishan Gupta:
Shri Aurobindo Ghosa':
[ Shri P, C. Borooah:

Will the Minister of Commerce and
Industry be pleased to ‘state:

(a) whether it is a fact that negotia-
tions have reccntly been held between
the Governments of India and U.S.A.
for the supply of about another three
lakh bales of cotton to India; and

(b) if so, the progress made in con-
nection therewith?

The Minister of Industry (Shri
Manubhai Shah): (a) Yes, Sir.

(b) A Purchase Authoriszation for
the quantity is expected to be issued
by the Government of U.S.A. shortly.

Shrimati Ila Palchoudhuri: I under-
stand that the State Department of
the U.S.A. has asked for certain in-
formation from the Government of
India ag regards the amount that is
expected to be absorbed. Has that in-
formation been supplied to them?

Shri Manubhai Shah: Yes

Shri Morarka: What will be the
approximate price of the cotton im-
ported when it arrives in India?
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Shri Manubhai Shah: That js diffi-
cult to say, because the prices vary
according to the international prices
as well as the prices of this commo-
dity in the US market, and according
to the d'fferent staple lengths that we
import.

Shri Morarka: Is it a fact that every
importer will have to pay a premium
of Rs. 120 to Rs. 160 per bale of 400
lbs., to the State Trading Corporation;
if so, what service would the State
Trading Corporation render in this
connection to deserve such & huge
premium?

Shri Manubha! Shah: This is not
quite a fact. As the hon. Member is
fully aware, and the House knows,
this premium is really tied up to the
export of cotton cloth. That is, all
those who buy this foreign cotton
have to assist in one way or the other
through a tied-up scheme of export
promotion by paying a certain pre-
mium. This has been going on in the
country for the last three years.

Shri Morarka: Yesterday a notifl-
cation has been issued by the Minlstry
of Commerce and Industry which has
appeared in today's Times of India
which says that before a licence is
given, the applicant will have 1to
attach a receipt to show that he has
already paid Rs. 120 to Rs 180 per
candy to the State Trading Corporation
that only thereafter the licence would
be granted. This amount which s
being pald to the State Trading Cor-
poration is more than 10 per cent of
the cost of the cotton. My question is
what service the State Trading Cor-
poration renders to merit thix huge
commission on this cotton

Shri Manubhal Shah: I have al-
ready clarified that this premium is to
be passed on, as the hon. Member is
fully aware, and | hope things will not
be made more complicated This is an
integral part of the export promotion
scheme. The total availability of
foreign cotton is tled up to the total
export of cloth out of India, as our
cloth hay to compete in the inter-
national market. I have tried to ex-





